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PRESIDENT'S SECRETARIAT

New Delhi, the 26lh January 1971

No. 26-Pres./7\.—The President is pleased to approve the
sward of the Param Vishisht Seva Medal to the undermentioned
personnel for distinguished service ol the most exceptional or-
der : —

Lieutenant General Ram Adhar Loomba (IC-347), Enfii-
ncers.
Lieutenant General lndcr Dev Vcrma (IC-414), Signals.
Lieutenant General Sailendra Nath Chatterjec (MR-152),
MC, Army Medical Corps,

Lieutenant General M. Btlakrishna Menon (MR-147),
Army Medical Corps.
Vice-Admiral, Jal Cmsetji, IN.

Major General Tndcr Sinfih (MR-174). Army Medical
Corps.

Major General Kartar Sin.ch (DR-10002), Army Dental
Corns,

Major General Sri Kanth Korla (TC-382), DSO, MC.

Major General Santokh Sinph Padda (IC-699), Armoured
Corps.

Major General PremaiiRSU Chowdry (1C-902).

Rear Admiral Balwant Singh, IN.

Air Vice Marshal Madhukar Mallannah Shrinase»h, AVSM
(16651, Medical.

Air Commodore (now Air Vice Marshal) Jdris Hassan
LatiL" (1804), General Duties (Pilot).
Air Commodore Lai SiDgh Grewai, AVSM, Vr, C. (2337),
General Duties (Pilot).

Nu. ll-Pres./ll.—The President is nleased to approve the
award of the Ati Vashisht Seva Medal to the undermentioned
personnel for distinguished service of an exceptional order —

Brigadier (now Major General) Hari Narayan Shingal
(IC-3210), Garhwsl Rifles.
Brigadier Bhasknr Malmdevan (MR-245), Army Medical
Corps.
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Ikfcadier Noshir Bayrnm Grant (IC-1201), Engineers.

Brigadier Madan Lai Kheiarpal (TC-1027), Engineers.
Brigadier Ajit Singh Ahiuwalia (IC-822), Army Ord-
nance Corps.

Brigadier Om Prakash Narula (IC-4212), Engineers.
Brigadier Surindra Nath Sharma (1C-1475), Engineers.

Briuadier Shiva Chandra Trigunayat (1C-2046), Artil-
lery,
Brigadier Devendra Swaroop (IC-4241), Electrical
and Mechanical Engineers.
Brigadier Pritam Pal Singh (IC-16J6).

Commodore Madhukar Keshavrao Lcle. IN,
Commodore (now Rear Admiral) lilcnjiknl Chandy
Kuruvila, IN.
Commodore John Thomas Goslin Pereir^, IN,
Commodore Charanjit. Mehta, IN.
Commodore Bhalchandra Pilajirao Paradkar, TN,
Air Commodore Tdandas Wcrhomal Saibhancy (2607),
Tecfc./Sigs.

Colonel (now Brigadier) Sushil Chandra Ehattacharyya
(IC-4233), Electrical and Mechanical Engineers.

Colonel Dalip Rei Puri (IC-2927), Army Service Corps.
Colonel Benarsi Dass Bhanoi (TC-3903), RajpuU"n<i
Rifles.

Colonel Jagdish Prasad Nigam (IC-704), Arlillcrv.
Captain Swaraj Parkash, IN.
Captain Ronald Lynsdalc Psrcira, IN.
Ceptain Sorab Ralanshaw Dunjishaw frfehta, IN.
Captain Atam Parkash Singh Bindra, IN.
Surgeon Captain Guru Charan Mookcriee. IN.
Instructor Captain \mer Chand Scth, TN.
Captain Dara Kcki Karbhari, IN.
Group Captain (now Air Commodore) Dilbagh Singh
VM (2998), General Duties (Pilot).

Group Captain Douglas George Kirig-Lee (3040),
General Duties (Pilot).
Grouo Captain -(now Air Commodore) Dina Nath
Manik.tr.la (3434), Medical.
Group Captain Reginald John Manual Upct (3599)
General Duties (Pilot).
Group Captain Jemi Halrmuaji Frarhji Manekshaw
(2690"). Medical.
Group Captain Chundrakant Viswanarh Gole (3652),
General Duties (Pilot),
Group Captain Madhusudan Sripat Tatke (3775), Tech./
Engg.
Wing Commander Rameslv vSakhram Senegal (4220),
General Duties (Pilot).
Winrj Commander Gandharva Sen (4429), Genera]
Duties (Pilot).

No. 28-Pres./7].—The President is pleased to approve the
award of the Vishishl Seva Medal to the undermentioned per-
sonnel for distinguished service of a high ordar :—

Colonel Padmflnabhncharya Raehnvan (IC-5520), Gor-
kha RiDes.

Captain Sundarapalayam Srinivasa Rao. TN.
Lieutenant Colonel Hira t.al (IC-9147), Army Ordn-
ance Corps.
Lieutenant Colonel Mnhandar Singh Sodhi (FC-4459).
Guards.
l.ieulenant Colonel Na.qenclra Nath Goel (MR-383).
Army Medical Corps.
Lieutenant Colonel Amrit Lai Khanna (IC-2498). Pngi-
necrs.
Lieutenant Colonel Surrinder Singh (TC-5634), Garh-
wal Rifles.

Liculenant Colonel D-il Singh (IC-5294), Kumaon.
Lieutenant Colonel Ravindar Nath Mahajan (IC-6482),
Kumaon.
Lieutenant Colonel Reginald Tims (TC-1067), Army
Service Corps.
Lieutenant Colonel lijim Sarup Chaudhri, (IC-5897),
Engineers.
Commander Kumaran RamabhadrH Menon, IN-
Commander Kasargod Patnashetti Gopal Rao, TN.
Commander Subharao Prabhala. IN.

Commander Ananthannrayanan Narayanan, TN.

Commandcr-al-Arnis Om I'rakash, IN.
Commeinder Rajendra Rao Sood, IN.
Commajidcr Pyare Lai Chohan, IN.
Commander Laxminarayan Ramdas. IN,
Commander Kaniyari Anaindapadmanabha Mcnon (L),
IN.
Commander Labanya Dhan Banerjce, TN.
Commander Kalyan Cihosh, TN.
Commander Rameshwir Nath Balra, TN,
Surgeon Commander Jayycr Ramakuttv Nair. IN.
Instructor Commandei Kcwal Krishan Bhaskar, IN.
Wine Commander (new Group Captain) Jagdish Chan-
dra Scngupta (3(557), General Duties (Pilot).
Wing Commander Leslie Desmond Chater (2468), Ad-
ministrative 'and Special Duties.
Wing Commander Manaklal Narayana Iyer Sundcra-
san (3785), Tcch./Emrc.
Winy Commander Talnas Kumar Ukil (3911), Tech./
Eneg.
Win;.' Commander Susidharan Nair (3669), Accounts.
Wing Commander Sh\am Chand Mehra (4290), Tech./
Sigs.
Wing Commander Asliok Ray (4210). General Duties
(Navigator).
Major David Reginald Millicans (TC-1O360), Army
Ordance Corps.
Maior Naniftopal Ray (MR-934), Army Medical Corps-
Major Baldev Singh Kataria (IC-15139), Engineers.
Major Paul Varghese (TC-865J), Electrical & Mechani-
cal Engineers.
Lieutenant Commander Noel Malcolm Wise, IN.,
Lieutenant Commanded (SDWM) Arthur Clement Simon
Patrick. IN.
Lieutenant Commandclr (SDS) Joseph Anthony Francis
Britto, IN.
Lieutenant Commander (SDAV) Niranjan Singh, IN.
.Squadron Leader (no^ '̂ Wing Commander) Pemmaraju
Kamaraju (4533), Tech,/Armament.
Squadron Leader Charanjit Singh (4823), General
Duties (Pilot).
Squadron Leader Dushyant Singh (5048), General Duties
(Pilot).
Squadron Leader Rajamani Ramamurthy (5614), Tech,/
Engg.
Squadron Leader Vaithianatha Krishnamurthy (5937),
Tech./Engg.
Squadron Leader Rani Narain Agarwnl C5951), Tech./
Elect. Engg.
Squadron Leader Peningayur Balasubramaniam Hari-
krishnan (6226), Tech./Engg.
Lieutenant (now Lievtennnt Commander) Jagmohan
Singh Sodhi, IN.
Lieutenant (SDG) Kakadan Kolloth Srcekandan, IN
Lieutenant (SDW) Katiharath Chakkara Lakshmanan,
IN
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Flight Lieutenant Perminder Singh Chahil (7059),
Tech./Engg.
Flight Lieutenant Bidasubramanian Chandran (7307),
Tech./Engg.
Flight Lieutenant Govind Chandra Singh Rajwar (8103).
General Duties fNavigator).
Flight Lieutenant Baljindor Singh Sidhu (8107), Gene-
ral Duties (Navigator).
Sub-Lieutenant. (SDB) Baldev Raj, IN.
Master Chief Petty Officer Kozhisseril Koshy Varghese
(29230),
Chief Petty Officer V. A. Raphael, Physical Training
Instructor (19320).
B. Abdul Karim, Master Chief Yeoman of Signals,
Second Class, No. 26469,
Mariano Pascoal Picdade Cardoza, Master Chief Petty
Officer Cook. Second Class, No. 15323.
201358 Master Flight Engineer Surat Singh Yadav, VM
Light/Engineer.
400352 Masler Flieht Engineer Gurdial Singh Samra,
Flight Engineer.
12183 Master Warrant Officer Viswanath Dattatraya
Waiwadikar, Fitter I.
23223 Warrant Officer Piara Singh, Fitter I-
39556 Warrant Officer Raghbir Singh, Fitter I.
39919 Warrant Officer Daljit Sinch, Instrument Repairer
I,
207283 Flight Sergeant Bakshish Singh, Radar Mechanic.
209191 Filght Sergeant Kutlikatlu Mathai Verfihese,
Instrument Repairer 1.
219568 Flight Sergeant Ranjit Parsad Choubey, Electri-
cian I

48282 Sergeant Leonard Robert, Aircraftshand and
General Duties.
203575 Sergeant Vannalil Dcvasia Joseph, Fitter T,
Assistant Commandant Murli Chand, Assam Rifles.

P. N. KRISHNA MANI, Jt, Secy, to the President

CABINET SECRETARIAT
(Department of Personnel)

New Delhi, the 5th May 1971
RESOLUTION

No. S/'l/7l-SR(S).—In partial modification of the Minis-
try of Home Affairs Resolution No. 62/22/56-SR(S) dated
the 2t0h May 1958, as amended by Resolutions No. 8/9/59-
SR(S), dated Ihe 10th August 1959, No. 8/7/59-SRfS), dated
the 23rd May 1960, No, "8/8/6O-SR(S) dated tile 14th Sep-
tember 1960, No. 8/8/69-SR(S), dated the 1st May 1969 and
No. 8/8/69-SR(S) dated the 9th July 1969 constituting the
Central Advisory Committee under Section 115(5) of the
States Reorganisation Act 1956, the Government of India
hereby order that the composition of the Committee will now
be as follows :

Chairman
Chairman,
Union Public Service Commission,
New Delhi.

Members
Shri S, ft. Capoor,
Retired Judge of Punjab & Haryann
High Court.
Shri K. Y. Bhandarkar,
Retired Law Secretary to the Govt. of India.

2. Any two members will constitute the quorum.

ORDER
ORDEREII that a copy of the Resolution be communicated

to the Governments of Andhra Pradesh, Gujarat. Haryana,
Kerala, Maharashtra, Tamil Nadu. Madhya Pradesh, Mysore,
Rjasthan and Punjab.

ORDERED also that this Resolution be published Mn the
Gazette of India for general information,

N. C. SAREEN, Dy. Secy.

MINISTRY OF 1'ETKOLEUM AND CHEMICALS AND
MINES AND METALS

(Department ot Mines and Metals)
New Delhi, the 28th April 1971

RESOLUTION
No. J-\ 1011/2/70-MI.—Trie Government of India have

been considering for some time past the question of setting
up a Mineral Exploration Unit on commercial basis within
the Geological Survey of India, Government have since set
up a Mineral Exploration Unit in Geological Survey of India.
To assist the Mineral Exploration Unit, it has been decided
to set up a high level Technical Advisory Committee, The
Committee will consist of the following :—

Chairman

1. Joint Secretary.
Department of Mines & Metals.

Members
2. Chief Technical Advisor,

Department of Mines & Metals.
3. Finance Officer,

Geological Survey of India.
4. Director General,

Geological Survey of Tndia.
5. Controller,

Indian Bureau of Mines,
Member-Secretary

G. Deputy Director General,—
Tnchargo of Mineral Exploration Unit.

Member
7. Two representatives of the

exploiting agencies,

2. The Committee will examine and approve all new pro-
posals from exploiting agencies interested in the exploration
o( deposits for carrying out detailed mineral exploration
work on their behalf on payment basis.

3. The Committee shall have the power to coopt. any Mem-
ber on an ad-hoc basis, during its deliberations.

ORDER

ORDERED that a copy of this Resolution be communicated
to all concerned including the Ministries of the Government
of India, all the State Governments, Union Territories, Prime
Minister's Secretariat, Cabinet Secretariat, The Department
of Parliamentary Affairs and the Planning Commission.

ORDEKRD also that the Resolution be published in the
Gazette of India for general information.

T, N. LAKSHMINARAYANAN, Jt. Secy.

MINISTRY OF FOOD, AGRICULTURE, COMMUNITY
DEVELOPMENT & COOPERATION

(Department of Agriculture)

New Delhi, the 28th April 1971

No. 20-11/71-W>.—The Government of Tndia have been
pleased to decide that a Procurement Committee in the
Department of Agriculture consisting of the following mem-
bers, should be constituted, as required under Schedule 3 of
the Development Credit Agreement between India and Inter-
national Development Association : —

Chairman
1. Joint Secretary,

Tncharge Plant Protection.

Convenor

2. Director Agricultural
Aviation,
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Members
3. Director

Ministry of Finance
(Department of E,A.)

4. Deputy Director Genera),
Civil Aviation.

5. Deputy Secretary,
Ministry of Supply,

This Committee shall have the following functions :
1. Purchase of agricultural aircraft, out of the crcd.t funds

of the Jntemational Development Association for the u'e of
the Directorate of Agricultural Aviation.

2. Advise to the Dirictor Agricultural Aviation in regard
to matters connected v\ ith technical approval of purchases
for private operators (based upon their preferences for
makes and models of arcralt).

3. It may he consulted by the Director Agricultural Avia-
tion in regard to matte rs connected with the publication of
standards and the evaluation of suppliers of aircraft to be
imported under l.D.D. loan.

4. To consider any o.her matters that may be referred to
it by the Director Agricultural Aviation.

5. Any other functior allotted to it for the discharge of
work connected with the above operations.

K. RAJAN, Under Secy.

FHINTtD BY THE MANAGER, GOVERNMENT OF INDIA FHES9, FARDABAD
AND PUFLISIIFI) UY THE MANAGER OF PUBLICATIONS, DFLHI. 1971




